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THE GAU HATI H IGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. Hc.vrr-16/zooz1 e Q5? 1s
Smti layshree Bora,

It. Registrar (Vtqilance),

Gauhati High Court,
Guwahati.

Shri Dibyajyoti t4ahanta,
District & Sessions Judge,
Golaghat.

Dated Guwahati the
Station leave permission.

Your letter No. DJ(G) 7501,12024 dtd. 13.08.2024

Yours faithfully,

st/_
,T. REGI STRARruIGILAN

IL
9a August,2024

Sir,

With reference to the above, I am directed to inform you that you have been$anted station leave permission, arong with the omciat veticie. 
"i o"in-.ori, t.o,the evening of 22,08.2024 tiil the morning ot zi,oi,ioz+, as prayed for, The next seniormost Judicial officer avairabre at the station, inul r"ruin in charge of your court and offrceduring your absence.

)

A a /7o'06-z^
Guwahati..,/fi The Project Manager, Gauhati High Court,

)JT. REGISTRAR (VIGILAN


